Title: Situation arising out of the withdrawal of cases pertaining to riots and lifting the ban on "Trishul Diksha" in
Banswada district of Rajasthan.
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MR. DEPUTY-SPEAKER: Except the submission of Shri Ramji Lal Suman, nothing will go on record.
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again
at 2.45 p.m.
13.47 hrs.
The Lok Sabha then adjourned for Lunch till forty-five minutes
past Fourteen of the Clock.



